LOX SABHA DEBATES

LOK SABHA

Salwdmv. Fuly 2, Ig‘anMc 11, 1899(Saka)

The Lok Sabha mu at Eknmq!mc.!wk
[MR. SPEAKER in the Chair]
PAPERS LAID ON THE TABLE

DETAILED DEMANDS FOR GRANTS, 1977-78
oy MinisTRY OF HOME AFFAIRS

The Minister : f HOME A'FFAIRS
(SHRI CHARAN SINGIP
lay on the Tablc a co] the Dctuled
Demands {or Grants (Hindi and English
versions) f the Ministry of Home Affuirs
f v 1977-78. [Placed in Library See
No. LT-578/77]

DETAILED DEMANDS POR GRANTS 1977-78
op THE MINISTRY PETROLEUM AND
MinisTRY OF AND FERTILL BaS.

THE MINISTER OF PETRO-
LEUM, CHEMICALS AND FERTI-
LIZERS (SHRT H.N. BAHUGUNA) :

I beg to lay v n the Table—

(1) A copy - fthe Detsiled Demands
fr Gnntl?imm and Englith
“yersi ns) of the Minis of
Petroleum fur  1977-78 [Placed
in_Library. See No. LT-579/77]

(2) A cpycfthe Detailed De-
mands for  Grants (Hindi and
English versions) of the Mindstry

¢f Chemicals and Fertilizers

f ¢ 1977-78 [Placed
S:s l?to LTE;BO]H]“ Library.

RerorT o C AND A. G. oF Im
FOR twg 76, UNION Govt.  (DEFENCE
SERVICES) AND APPROFRIATION ACCOUNTS
oF DEFENCE SERVICES FOR 1978-76.

THE MINISTER OF FINANCE

" AND REVENUE AND BANKING
(SHRL H. M. PATEL) :
I'berto hynnth:‘l'sbh——

[x A copy ¢f the rt
. >c° E:.n: v;:lpm)aig;g
T General cfﬁlﬂll’rﬂum

-

1_‘,‘;9 LH' :

19'.’5 76, Uniin Government
Services, under ar-
tlcle 151 (1) ¢f the Gnmm.

laced jn
Su No. L‘I‘-sarrm.

(2) A cpy «f the Appropriatic
Acmmt}n ' lSe the Defence Ser-
vices £ rthe year 1975-76 and
Commercial Append:xs-the:ttn
(Hindi and_English vemions).
[Placed in Library See No. LT-
582/77]

NOTIFICATIONS UNDER CENTRAL Ex-
CisE RuLEs 1944, CusToms AcT, 1962
CustoMs TARIFF ACT, 1955 = AND
STATEMENTS

SHRI H. M. PATEL : Ibeg to
lay on the Table—

(1) Acopy cf Noificai n  No.
208/77-C.E. (Hindi and Eng-
lish versions) published in
Gazette « f India dated  the
2nd July, 1977 issued under
the Contral Excise Rules,
1944, together with an explana-

toqr memorandum.

(2) A copy cachcf Nerifieaticn
Nos. 10177, Custems to
115/77—-Custems,  117/77~—
Customs  to 119/77—Custc ms
lnd 1:4,'-,1-—-(:““ ms (Hindi

Enzll vmum
lhh:d in  Gazette «f ) m
dated the et July, 1977, under

section 159 of the Custcms Act,.
1962.

(3) A copy each «f Notificaticn.

Act, 1975.

(4) M exphrum memerandum
sh _versions)

) mrﬂ tfﬂ it ns Men~
ot items (2) and (3) above.

m bbm-_v See No. LT-



